\ 2001 TEM NO. 108 COURT NO. 13 SECTION I I B
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO 578 OF 2011
DI NESH Appel lant (s)
VERSUS

STATE OF HARYANA Respondent (s)

Date: 16/04/2014 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DI PAK M SRA
HON BLE MR JUSTICE M Y. EQBAL

For Appellant(s) M. Rishi Ml hotra, Adv.

For Respondent (s) M. Ramesh Kumar, Adv.
M. Kamal Mhan Gupta, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

After hearing | earned counsel for the parties
at considerable length, the Court reserved its
verdict.

(Usha Bhar dwaj ) [ Sneh Lata Shar na]
A R-cumP.S.) Court Master



